
 Title:  Need  to  bring  a  National  Policy  for  Agricultural  Workers,  with  a  view  to  protect  their  interests.

 SHRI  CHENGARA  SURENDRAN  (ADOOR):  The  majority  of  the  rural  population  in  India  is  depending  on  Agriculture.  So  Agricultural
 workers  in  the  country  outnumber  the  Industrial  workers.  The  social  status  and  living  condition  of  the  agricultural  workers  in  India  is

 pathetic.  Now  a  days  they  confront  the  threat  of  insecurity  of  job,  lack  of  adequate  wages  etc.  At  present  there  is  no  uniform  law  in

 India  to  protect  the  interest  of  this  labour  folk.

 ॥  ‘  therefore  suggested  that  a  National  Policy  for  the  Agricultural  workers  in  the  country  may  be  formulated  in  the  interest  of  this

 labour  force,  as  early  as  possible.


